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NOTIFICATION No. DNBS. 129/CGM(VSNM)-98 dated December 18, 1998.

In exercise of the powers conferred under exclusion clause (iv)(d) of section 45I(bb) of
the Reserve Bank of India Act, 1934 (2 of 1934), the Reserve Bank of India specifies
the institutions as under :

(i)  a company incorporated under the Companies Act, 1956 (1 of 1956);

(ii)  a Corporation established by or under any Statute; and

(iii)  a cooperative society registered under the Cooperative Societies Act of any State.”

Sd/-
( V. S. N. MURTY)
CHIEF GENERAL MANAGER


